GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO.899
ANSWERED ON 27™JUNE, 2019
LOSSES IN NHAI PROJECTS
899. SHRI SUDHAKAR TUKARAM SHRANGARE:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
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be pleased to state:

(a) whether it is true that National Highways Authority of India (NHAI) has suffered huge
losses in the recent past on various counts including undue favour to developers by not
recovering damages for project delays;

(b) if so, the details thereof along with the reasons therefor; and

() the corrective steps taken by the Government in this regard?

ANSWER
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS

(SHRI NITIN JAIRAM GADKARTI)

(a) to (c) No Sir. Damages for delay are imposed as per provisions of Contract Agreement.
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